National Company Law Tribunal
Allahabad Bench

CPNO. 162 ]ALn| 2013

ATTENDENCE-CUM-ORDER SHEET ©f THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 18.12.2017

NAME OF THE COMPANY: Daimn Qesy Fimamei aQ Sesmvjcea Pv+ L+d VS 84am
< YnQsie Projeckr Vi

SECTION OF THE COMPANIES ACT/1 & B CODE: + &l T208 code L 5, \¢

—

Sl. NO. Name Designation Representation Signature
1 Stoosbha Yacloy Helvo o fo Pediroann Stowbehle :
2

C.P.No.(IB) 162/ALD/2017 =

Advocate, Ms, Shrankhla Yadav, for the petitioner.

No representation from the Corporate Debtor Company,
despite a proper notice issued to and received by it.

In view of this, the case is fixed for the argument.

The matter be listed on 18" January, 2018.
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